
of Wit... to such branches under this 
acJteme. It is, btWeYtr t Dot possible at this 
... to indicate the likely date. by whicb 
remaiDiD, branch. will be opened. 81 
openilla of branches depends upon a number 
ot tactorS on which banks have no control 
luch .. availability .of necessary iDfrastruc .. 
tural facilities includina suitable premises 
for the branch. 

Fall In Export of F'Dlshed '~ather .. 

1'48. SHRI SANAT KUMAR 
MANDAL : Will the Minister of 
COMMERCE be pleased to state : 

<a> whether, the objective of promoting 
export of value added export has resulted 
in steep fall of export of finished leather 
from easter region; 

(b) if so, the details thereof; and 

(c) whether Government propose to 
review the present policy of export of 
finished leather vb-a-vis value added leather 
Soods for export from easter region ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMtdERCE (SHRI P. R. 
DAS MUNSI) : (a) No, Sir. 

(b) and (c). In view of above, do not 
arise. 

Failure of National HaadlOCJlII Defelopmeat 
Co"pOtatlon tb S"'1\' .. ) , 

1549. SHill SA NAT ~ 
MANDAL : Win thb Minister uf 
be pleased to state: 

(a) whether tb6 National r a..0QIl 
Development Corporation ('N}:QlC) whicb ~ 
was created to make available yam ... 11 
as dyes and chemicals at reasonable .,.... 
to the handloom sector has faiJed to PIt'
form its roJe and the yaro shortap .... 
crippled handloom units; . 

(b) if so, the problems which b.aw 
made it difficult for this Corporation to 
perform its role, and 

(c) the steps being taken by thi. 
Ministry to sort out matters ? 

THE MINISTER OF TEXTILES (SBlJ 
RAM N1WAS MJRDHA) : (a) No, Sir. 
The National Handloom Develop~t 
Corporation has been supplying yarn, d)'Ol 
and chemicals to handloom agencies in 
ddferent States in steadily increaain, quan. 
tities as per the details given in the state
ment below. 

(b) and (c). Do not arise. 

Statement 

Year 

1984 .. 85 

1985-86 

1986 .. 87 

1981-88 

Quantity 

2.49 

20 87 

28.08 

63.05 

Smuggling uf Electronic Cflods 

Yarn 

1550. SHAI CHINTAMANI lENA: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether a laEae number of electro
nic IOods SUCh 88 VCR. VCP. electronic 

Value 

92.44 

629.75 

823.00 

2604.62 

(Value : Rs. in Jakhs) 

(Quantity: Lakp Kis.) 

Dyes and Chemicals ....,..._ 
Quantify Value 

0.48 

1.03, 

2.95 

--
58.2 

132.90 

288.21 
._-- - -------'----------

watches cameras etc. are beina smllaaled 
into the country; 

(b) if so, the details of such ,ooda 
confiscated by the Customs at the Inter. 
national Airports duriD, the year. 1'86.87 
and 1987 .. 88; 




